IN THE HIGH COURT OF
ORISSA,CUTTACK

Institution of Applications for issue of Certified
Copies.

Report on :12-06-2026

11.06.2026

Date

120/2026 |11.06.2026 ?f?ii§626 P PANDA Sa X MO lorder ptd. 2026-07-14 BAIL-2
121/2026|11.06.2026 ?5;2;;2026 M M NAYEK gogig NO-lorder ptd. 9999-12-31

122/2026 |11.06.2026 ?Sézz;2026 S SWAIN SO0RT MO lorder ptd. 2026-06-09

123/2026 |11.06.2026 ?53252626 B.B.ROUT Sa % MO lorder ptd. 2026-07-15
124/2026|11.06.2026 2?2?52526 P .K.MOHANTY SZURT NO-lorder ptd. 2026-07-06

125/2026 |11.06.2026 2???52626 P .K.MOHANTY SEURT NO-lorder ptd. 2026-07-06
126/2026|11.06.2026 ?5égi;2026 S NAYAK SOURE MO lorder pd. 9999-12-31 R ANCH-2
127/2026[11.06.2026 ?5;21;2026 M.R.RAUTRAY SOURE MO lorder pd. 9999-12-31 e NCH 3
128/202611.06.2026 120007 R N BEHERA SOONT MO lorder ptd. 9999-12-31 G2
129/2026 |11.06.2026 232535026 G.SUNDARA Sogig NO-lorder ptd. 2026-06-09

131/2026 |11.06.2026 22253;026 M.MOHANTY gogig NO-lorder Dtd. 2026-06-09

132/2026 |11.06.2026 ?Ségé;2026 P.K.LENKA gogig NO-lorder ptd. 2026-06-05
134/2026|11.06.2026 ?§i§52626 M. MOHANTY gogig NO-lorder ptd. 2026-06-09
/36/2026|11.06.2026 |ABLAPL-  |M.MOHANTY COURT NO. [Order Dtd. 2026-06-09 BAIL-1




15814/2026 | 2 OLD
ABLAPL- COURT NO.

/37/2026 11.06.2026  [(o)'q o |G.K.TRIPATHY 24 Order Dtd. 2026-06-29
ABLAPL- SRINIBASH COURT NO.

/38/2026 (11.06.2026 (oo oo (Lo oa Order Dtd. 2026-06-09
ABLAPL- COURT NO.

40/2026 11.06.2026 (oo o [M.R.SAHOO oa Order Dtd. 2026-07-15
ABLAPL- COURT NO.

41/2026 11.06.2026 [, 0o |S. CHOUDHURY oa Order Dtd. 2026-06-09
ABLAPL- COURT NO.

42/2026 11.06.2026 [0 0o [R.SETHI oa Order Dtd. 2026-06-09 BAIL-1
ABLAPL- COURT NO.

43/2026 (11.06.2026 [, 0 |S. CHOUDHURY oa Order Dtd. 2026-06-09
ABLAPL- COURT NO.

/44/2026 11.06.2026 [0 0o |S.K.SUNDARA o4 Order Dtd. 2026-07-15
ABLAPL- COURT NO.

/46/2026(11.06.2026 [ 0o |D.P.DASH oa Order Dtd. 2026-06-09
ABLAPL- COURT NO.

/48/202611.06.2026  [o" >0, [D.SWAIN oa Order Dtd. 2026-06-09
ABLAPL- COURT NO.

/50/2026 11.06.2026  [,0'" 0o [M.R.SAHOO 24 Order Dtd. 2026-06-17
ABLAPL- COURT NO.

/51/2026 (11.06.2026 [0 |B.BEHERA oa Order Dtd. 2026-06-09 BATL-2
ABLAPL- COURT NO.

/53/202611.06.2026 (>0 o [P. K. DASH o Order Dtd. 2026-06-09
ABLAPL- COURT NO.

/54/2026 11.06.2026 (o' 0o [R.K.MALLICK oa Order Dtd. 2026-06-17 BATL-1
BLAPL- HIMANSHU KUMR COURT NO.

/55/2026 (11.06.2026 [, Jco oo [onon oa Order Dtd. 2026-06-09
ABLAPL- COURT NO.

/57/202611.06.2026 [0 2 o [P.C.DASH 24 Order Dtd. 2026-06-09 BATL-1
WP (C) - GYANA RANJAN COURT NO. Cnel WRIT

/58/2026 (11.06.2026 |1 o000 o o4 Order Dtd. 2026-06-09 R ANCH-1
ABLAPL- COURT NO.

60/202611.06.2026 [0 o |TAPAN SWAIN 24 Order Dtd. 2026-06-09 BATL-1
ABLAPL- COURT NO.

/61/2026 (11.06.2026 [\ 0o |G.R.PATRA o Order Dtd. 2026-06-09 BATL-1
ABLAPL- COURT NO.

/62/2026 (11.06.2026 [ 0o |G.R.PATRA oa Order Dtd. 2026-06-09 BATL-2
ABLAPL- COURT NO.

/63/2026 11.06.2026 (o' o |S.NAYAK oa Order Dtd. 2026-07-14 BATL-2




ABLAPL- COURT NO.
/164/2026(11.06.2026 5795/2026 B.DAS 54 Order Dtd. 2026-07-15
ABLAPL- COURT NO.
/65/2026(11.06.2026 5796/2026 S.K.NAYAK 24 Order Dtd. 2026-06-09
ABLAPL- COURT NO.
/166/2026(11.06.2026 5797/2026 M.PAGAL 54 Order Dtd. 2026-06-09 BAIL-2
ABLAPL- COURT NO.
67/202611.06.2026 |05 o |NK SATAPATHY 24 Order Dtd. 2026-06-09 BAIL-1
WP (C) - COURT NO. e
/68/2026(11.06.2026 17686/2026 S.K.BEHERA o4 Order Dtd. 2026-06-09
ABLAPL- COURT NO.
/69/2026 11.06.2026 oy 0o |A.K.PANDA 24 Order Dtd. 2026-06-09
WRIT
WP (C) - COURT NO. o BRANCH
/70/2026 [11.06.2026  |1-g.0 o0, K C PANDA 5 OLD Order Dtd. 9999-12-31 (DTVISTO
BENCH-2)
ABLAPL- COURT NO.
71/202611.06.2026 [, 0 o [BK PATI 24 Order Dtd. 2026-06-09
ABLAPL- COURT NO.
72/202611.06.2026 [ o |P. L. MISHRA 24 Order Dtd. 2026-06-09 BAIL-1
WP (C) - COURT NO. s
/73/2026(11.06.2026 17539/2026 B.SAHOO 5 OLD Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. o BRANCH
/74/202611.06.2026 |/ -g=0" 0 [K C PANDA 5 OLD Order Dtd. 9999-12-31 (DTVISTO
BENCH-2)
ABLAPL- COURT NO.
/75/2026(11.06.2026 5812/2026 R.SETHI 54 Order Dtd. 2026-07-15
ABLAPL- COURT NO.
/76/2026(11.06.2026 5741/2026 BR SENAPATI 54 Order Dtd. 2026-06-09
WP (C) - COURT NO. o
/77/2026(11.06.2026 17940/2026 K C PANDA > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. e
/78/2026(11.06.2026 17997/2026 H.N.MOHAPATRA > OLD Order Dtd. 2026-06-09
ABLAPL- COURT NO.
/79/2026(11.06.2026 5743/2026 BN SATAPATHY 24 Order Dtd. 2026-06-09
ABLAPL- COURT NO.
/80/2026(11.06.2026 5706/2026 P.K.MOHANTY 24 Order Dtd. 2026-07-13 BAIL-1
ABLAPL- COURT NO.
/81/2026(11.06.2026 5748/2026 RK MOHAPATRA 24 Order Dtd. 2026-06-09
182/2026|11.06.2026 WP (C) - K C PANDA COURT NO. [Order Dtd. 9999-12-31 WRIT




17856/2026 2 OLD BRANCH-2
ABLAPL- COURT NO.
/83/2026(11.06.2026 5753/2026 GR PATRA > OLD Order Dtd. 2026-06-09
ABLAPL- COURT NO.
/84/2026(11.06.2026 5710/2026 B.N.SATAPATHY > OLD Order Dtd. 2026-06-09
ABLAPL- COURT NO.
/85/2026(11.06.2026 5751/2026 RK MOHAPATRA > OLD Order Dtd. 2026-06-09 BAIL-2
ABLAPL- COURT NO.
/186/2026(11.06.2026 5715/2026 D.K.BEHERA > OLD Order Dtd. 2026-06-09
WP (C) - COURT NO.
/87/2026(11.06.2026 17908/2026 S.C.D.DASH > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. e
/88/2026(11.06.2026 17838/2026 K C PANDA > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
/89/2026(11.06.2026 5756/2026 DK BEHERA 04 Order Dtd. 2026-06-09
ABLAPL- COURT NO.
/190/2026(11.06.2026 5720/2026 S.K.SAHU o4 Order Dtd. 2026-06-09
ABLAPL- COURT NO.
91/2026 11.06.2026 (o0 0o |SR SAHOO 24 Order Dtd. 2026-06-09
ABLAPL- COURT NO.
92/2026 (11.06.2026 [0y oo |P.C.DASH 24 Order Dtd. 2026-06-09 BAIL-2
WP (C) - COURT NO. s
/93/2026(11.06.2026 17841/2026 K C PANDA > OLD Order Dtd. 9999-12-31
ABLAPL- COURT NO.
/194/2026(11.06.2026 5774/2026 MR SAHOO > OLD Order Dtd. 2026-06-09 BAIL-1
ABLAPL- COURT NO.
/95/2026(11.06.2026 5736/2026 P.C.DASH 54 Order Dtd. 2026-07-13 BAIL-1
WP (C) - COURT NO. o WRIT
/196/2026(11.06.2026 17860/2026 K C PANDA > OLD Order Dtd. 9999-12-31 BRANCH-2
ABLAPL- COURT NO.
97/202611.06.2026 [0 00 o |A.PATTANAIK o4 Order Dtd. 2026-07-13 BAIL-1
WP (C) - COURT NO. e
/98/2026(11.06.2026 18013/2026 D K BEHERA > OLD Order Dtd. 2026-06-17
ABLAPL- COURT NO.
/199/2026(11.06.2026 5724/2026 K.K.PAHIL > OLD Order Dtd. 2026-06-09 BAIL-1
WP (C) - COURT NO. el WRIT
300/2026(11.06.2026 17707/2026 D.K.BEHERA > OLD Order Dtd. 2026-06-09 BRANCH-3
ABLAPL- COURT NO.
301/2026(11.06.2026 5856/2026 A MOHANTY > OLD Order Dtd. 2026-06-09
ABLAPL- COURT NO.
302/2026(11.06.2026 5728/2026 S.P.DASH > OLD Order Dtd. 2026-06-09
304/2026|11.06.2026 | ABLAPL-  |H.K.MOHANTY COURT NO. [Order Dtd. 2026-06-09 BAIL-1




15738/2026 | 2 OLD
SANTOSH
305/2026 |11.06.2026 222535026 CHANDRA gogig NO- order Dtd. 2026-06-09 BATL-2
ATARUDHI
WRIT
WP (C) - COURT NO. o BRANCH
06/2026[11.06.2026  |[00%)7  IR.C.MALLIA oo Order Dtd. 2026-06-09 s,
BENCH-1)
CHIEF
WP (C) - , o WRIT
07/2026[11.06.2026 101007 |PRAKASH JUSTICE'S Order Dtd. 2026-07-07 N NCH.3
COURT
WP (C) - COURT NO. L WRIT
08/2026(11.06.2026 | )o0C)7 . |, K. MOHANTA oo Order Dtd. 9999-12-31 N ANCH. 3
WP (C) - COURT NO.
09/2026(11.06.2026 |10 007 |R.K.BARTK oy Order Dtd. 9999-12-31
WP (C) - COURT NO. L WRIT
110/2026(11.06.2026 120017 |7.BAG oo Order Dtd. 9999-12-31 N NCH-2
WP (C) - COURT NO. o WRIT
311/2026(11.06.2026 |00 |5 K. SUNDARA oo Order Dtd. 2026-06-09 N NCH- 8
WP (C) - COURT NO. o
114/2026(11.06.2026 12007 |J.R.KAR oo Order Dtd. 2026-06-09
BLAPL- COURT NO.
317/2026(11.06.2026 [0 R N pANDA s Order Dtd. 2026-06-09
WP (C) - COURT NO. o WRIT
118/2026(11.06.2026 |2 7 M. MOHANTY oo Order Dtd. 2026-06-09 A ANCH.S
WP (C) - COURT NO. o
119/2026(11.06.2026 121017 M. MORANTY oy Order Dtd. 2026-06-09
WP (C) - COURT NO. o WRIT
120/2026(11.06.2026 121007 M. MORANTY oo Order Dtd. 2026-06-09 N ANCHA1
ABLAPL- COURT NO.
121/2026(11.06.2026  [c0 05 [KC PANDA oo Order Dtd. 2026-06-09
WP (C) - COURT NO. o
122/2026(11.06.2026 104007 A, K. PANDA oy Order Dtd. 2026-06-09
WP (C) - COURT NO. o
123/2026(11.06.2026  [)210) 7 |,k PANDA oo Order Dtd. 2026-06-09
WRIT
WP (C) - COURT NO. o BRANCH
124/2026(11.06.2026 | 104507 A K. PANDA oo Order Dtd. 2026-06-09 iy
BENCH-2)
BLAPL- SRINIBASH COURT NO.
125/2026[11.06.2026 | o r oy oo Order Dtd. 2026-06-09 BATL-2
WP (C) - COURT NO. WRIT
126/2026(11.06.2026 | 104007 A K. PANDA oo Order Dtd. 2026-06-09 N ANCH.2
WP (C) - COURT NO. o WRIT
127/2026(11.06.2026 | 100007 |R.K.BARIK oo Order Dtd. 2026-06-09 N NCH.2




WP (C) - COURT NO. o WRIT
329/2026(11.06.2026 |05 0, (B K PANDA > oLD Order Dtd. 9999-12-31 BRANCH-S
WP (C) - COURT NO. L WRIT
330/2026(11.06.2026 17876/2026 P JENA > OLD Order Dtd. 9999-12-31 BRANCH-8
WP (C) - COURT NO. o WRIT
331/2026(11.06.2026 17801/2026 L SAHOO > OLD Order Dtd. 9999-12-31 BRANCH-?
WRIT
WP (C) - COURT NO. BRANCH
333/2026(11.06.2026 17596/2026 M.BEHERA > OLD Order Dtd. 9999-12-31 (DIVISIO
BENCH-3)
WRIT
WP (C) - COURT NO. L BRANCH
334/2026(11.06.2026 || o500 /50, M.BEHERA 5 OLD Order Dtd. 9999-12-31 (DIVISIO
BENCH-3)
WP (C) - COURT NO. s WRIT
337/2026(11.06.2026 |, 0,0 M.BEHERA 5 OLD Order Dtd. 2026-06-09 BRANCH-S
WP (C) - COURT NO. e
338/2026(11.06.2026 |, 0,0, M.BEHERA > OLD Order Dtd. 2026-06-09
ABLAPL- COURT NO.
339/2026(11.06.2026 5713/2026 DP DASH > OLD Order Dtd. 2026-06-09
WP (C) - COURT NO. o WRIT
340/2026(11.06.2026 17708/2026 M.BEHERA > OLD Order Dtd. 2026-06-09 BRANCH-4
WP (C) - COURT NO. o WRIT
341/2026(11.06.2026 17618/2026 M.BEHERA > OLD Order Dtd. 2026-06-09 BRANCH-7
WP (C) - COURT NO. s WRIT
343/2026(11.06.2026 17614/2026 M R SAHOO > OLD Order Dtd. 2026-06-09 BRANCH-7
WP (C) - COURT NO. o
345/2026(11.06.2026 17988/2026 M D BISWAL > OLD Order Dtd. 9999-12-31
WRIT
WP (C) - COURT NO. o BRANCH
347/2026(11.06.2026 17592/2026 M D BISWAL > OLD Order Dtd. 9999-12-31 (DIVISIO
BENCH-2)
WP (C) - COURT NO. WRIT
349/2026(11.06.2026 17519/2026 M D BISWAL > OLD Order Dtd. 9999-12-31 BRANCH-1
WP (C) - COURT NO. o WRIT
351/2026(11.06.2026 17806/2026 M D BISWAL > OLD Order Dtd. 9999-12-31 BRANCH-2
WP (C) - COURT NO. o WRIT
352/2026(11.06.2026 17814/2026 M D BISWAL > OLD Order Dtd. 9999-12-31 BRANCH-2
WP (C) - COURT NO. o WRIT
353/2026(11.06.2026 17933/2026 M D BISWAL > OLD Order Dtd. 9999-12-31 BRANCH-1




WP (C) -

COURT

NO.

355/2026(11.06.2026 17960/2026 M D BISWAL c.o. > OLD Order Dtd. 9999-12-31
WP (C) - COURT NO. s WRIT
359/2026(11.06.2026 17707/2026 RAKESH SAHOO |[C.O. > OLD Order Dtd. 2026-06-09 BRANCH-3
WP (C) - COURT NO. e WRIT
361/2026(11.06.2026 17707/2026 RAKESH SAHOO |C.O. > OLD Order Dtd. 2026-06-09 BRANCH-3
ABLAPL- COURT NO.
365/2026(11.06.2026 5788/2026 NIRANJAN ROUT |C.O. > OLD Order Dtd. 2026-06-09 BAIL-1
ABLAPL- S. R. COURT NO.
366/2026(11.06.2026 o000 0o oL monaTk c.o. 5 OLD Order Dtd. 2026-06-09
ABLAPL- SIBA PRASAD COURT NO.
367/2026(11.06.2026 | S0 o | oanoo c.o. 5 OLD Order Dtd. 2026-06-09 BAIL-1
ABLAPL- SAROJ KUMAR COURT NO.
368/2026(11.06.2026 Loy nooc |acn c.o. 5 OLD Order Dtd. 2026-06-09
BLAPL- COURT NO.
369/2026(11.06.2026 |, o0 0,0 B. K. BEHERA [C.O. 5 OLD Order Dtd. 2026-06-09
WRIT
WP (C) - COURT NO. Al BRANCH
371/2026(11.06.2026 8581/2026 P.K.MOHANTY c.o. > OLD Order Dtd. 2026-03-23 (DIVISIO
BENCH-3)
ABLAPL- PRADIPTA COURT NO.
373/2026(11.06.2026 5762/2026 |BEURA c.o. > OLD Order Dtd. 2026-06-09
CONTC- PRAHALLAD
/30/2026(11.06.2026 6102/2025 |CHANDRA DAS GENERAL Order Dtd. 2026-05-11
CONTC- PRAHALLAD
/33/2026(11.06.2026 6101/2025 |CHANDRA DAS GENERAL Order Dtd. 2026-05-11
CONTC- PRAHALLAD
/135/2026(11.06.2026 6100/2025 |CHANDRA DAS GENERAL Order Dtd. 2026-07-03
WP (C) - DEBA PRASAD L WRIT
/39/2026(11.06.2026 22433/2025 |SAHOO GENERAL Petition BRANCH-3
ABLAPL-  |BIRAJA PRASAD
/45/2026(11.06.2026 5833/2026 |NANDA GENERAL Order Dtd. 2026-06-09
WP (C) - s WRIT
/47/2026(11.06.2026 17845/2026 MANAS PATI GENERAL Order Dtd. 2026-06-09 BRANCH-2
WP (C) - e WRIT
/49/2026(11.06.2026 17855/2026 MANAS PATI GENERAL Order Dtd. 2026-06-09 BRANCH-?2
ABLAPL-  |KULDEEP
/52/2026(11.06.2026  [Soy's 000 budmanmy GENERAL Order Dtd. 2026-06-09




ABLAPL-  |KULDEEP
/156/2026(11.06.2026 5814/2026 |MOHANTY GENERAL Order Dtd. 2026-06-09 BAIL-1
CONTC- PRAHALLAD
/59/202611.06.2026 | /o070 0o |Giainen pag | CENERAL Order Dtd. 2026-05-11 CONTEMPT
e (C) - PRAVAT
312/202611.06.2026 ;2,70 00 |CHANDRA GENERAL Entire Brief
BEHERA
BLAPL- LAMBODOR
313/2026(11.06.2026 4864/2026 |ACHART GENERAL Order Dtd. 2026-06-09
ABLAPL-  |CHINMAYA
315/2026(11.06.2026 2062/2026 |KUMAR SAHU GENERAL Order Dtd. 2026-05-12
WRIT
WP (C) - BHAGABAN , BRANCH
316/2026(11.06.2026 15286/2022 PARIDA GENERAL Entire Order (DIVISIO
BENCH-2)
WRIT
WP (C) - o BRANCH
335/202611.06.2026 |, o020 o0 |JAYADEV BHOI |GENERAL Order Dtd. 2026-06-09 (DTVISTO
BENCH-3)
WP (C) - MANOJ KUMAR o WRIT
336/2026 [11.06.2026 |0 ooe 000 loana GENERAL Order Dtd. 2025-12-16 ERANCEH-S
WP (C) - MANOJ KUMAR o WRIT
342/202611.06.2026 |y crc 000, oan GENERAL Order Dtd. 2025-12-16 BRANCH-1
WP (C) - WRIT
344/2026(11.06.2026 18000/2026 JAYADEV BHOI |GENERAL Order Dtd. 2026-06-09 BRANCH-5
WP (C) - MANOJ KUMAR o WRIT
346/2026(11.06.2026 14492/2024 RANA GENERAL Order Dtd. 2025-11-20 BRANCH-7
WP (C) - MANOJ KUMAR o WRIT
348/2026(11.06.2026 12070/2024 RANA GENERAL Order Dtd. 2025-11-20 BRANCH-5
WP (C) - MANOJ KUMAR o WRIT
350/2026(11.06.2026 14511/2024 RANA GENERAL Order Dtd. 2025-12-16 BRANCH-1
WP (C) - MANOJ KUMAR o WRIT
354/2026(11.06.2026 14519/2024 RANA GENERAL Order Dtd. 2025-12-16 BRANCH-1
WP (C) - o WRIT
356/2026(11.06.2026 17969/2026 JAYADEV BHOI |GENERAL Order Dtd. 2026-06-09 BRANCH-7
WP (C) - MANOJ KUMAR o WRIT
357/2026(11.06.2026 14638/2024 RANA GENERAL Order Dtd. 2025-12-16 BRANCH-2
WP (C) - MANOJ KUMAR o WRIT
358/2026(11.06.2026 14649/2024 RANA GENERAL Order Dtd. 2025-12-16 BRANCH-2
WRIT
WP (C) - o BRANCH
360/2026(11.06.2026 18031/2026 JAYADEV BHOI |GENERAL Order Dtd. 2026-06-09 (DIVISIO
BENCH-3)
WP (C) - MANOJ KUMAR o WRIT
362/2026(11.06.2026 14327/2024 RANA GENERAL Order Dtd. 2025-11-20 BRANCH-6
WP (C) - MANOJ KUMAR o WRIT
363/2026(11.06.2026 14493/2024 RANA GENERAL Order Dtd. 2025-11-20 BRANCH-7
364/202611.06.2026  [WP (C) - \JAYADEV BHOI |GENERAL Order Dtd. 2026-06-09 WRIT




17984/2026 BRANCH-5

303/2026|11.06.2026 [CLAPL- T SAHOO GENERAL Order Dtd. 2026-06-09
-06. 4860/2026 :
Order Dtd. 2026-01-

WP (C) - 27Petition, Annexure,Entire [WRIT
28/2026111.06.2026 135597 /50,5 |P- K- MOHANTY  [GENERAL Order, Petition With BRANCH-6

Annexures,
Order Dtd. 2026-01-

WP (C) - 27Judgement Dtd. 2026-01-

332/2026111.06.2026 35594/2025 P.K.MOHANTY GENERAL 27,Petition,Annexure,Entire
Order,

WP (C) = WRIT
170/2026(11.06.2026 |05 (00 |P.K.MOHANTY |GENERAL Order Dtd. 2026-02-18 RN

WP (C) - o WRIT
172/202611.06.2026 051" |P.K.MOHANTY |GENERAL Order Dtd. 2026-02-18 o cE_c
374/2026 11.06.2026 | "E(C)~ PR SWAIN GENERAL Order Dtd. 2026-06-09

-06. 17903/2026 :

WP (C) - o WRIT
175/2026(11.06.2026 |0 C)7 PR SwATN GENERAL Order Dtd. 2026-06-09 N NCH-2
376/2026 11.06.2026 |"E(C)- PR SWAIN GENERAL Order Dtd. 9999-12-31

TeY 18014/2026 )

WP (C) - o WRIT
77/202611.06.2026 | )00 PR SWAIN GENERAL Order Dtd. 2026-06-09 N ANCH.2

WP (C) - o WRIT
178/2026(11.06.2026 | )0 (007 PR SWATN GENERAL Order Dtd. 2026-06-09 N NCH-2

WP (C) - o WRIT
179/2026(11.06.2026 |1 (007 IS K SWAIN GENERAL Order Dtd. 9999-12-31 ANCHA1
380/2026 111.06.2026 "2 ()~ S.K.BEHERA  |GENERAL Order Dtd. 2026-06-22

-06. 17000/2026 ° - %+ :

WP (C) - o WRIT
381/2026111.06.2026 31530/2024 ARUN KU JATI |GENERAL Order Dtd. 2024-12-16 BRANCH-7

WP (C) - o WRIT
182/2026(11.06.2026 |)0 (7)7 . |ARUN KU JATI |GENERAL Order Dtd. 2023-05-10 N NCH- S

WP (C) - L WRIT
183/2026[11.06.2026 |0 150" K N SAHOO GENERAL Order Dtd. 2020-01-14 N NCH.
384/2026 11.06.2026 | noMC- N PANDA GENERAL Order Dtd. 2026-04-16

-06. 1150/2026 :

WP (C) - SAROJ KU o

185/2026(11.06.2026 | /407 0 GENERAL Order Dtd. 2019-02-22




WP (C) - SAROJ KU o
186/202611.06.2026 000007 PRROT GENERAL Order Dtd. 2005-08-03
387/2026111.06.2026  “BLAPL™ I ¢ MISHRA  |GENERAL Order Dtd. 2019-09-17 BAIL-1

-06. 11987/2019 :
388/2026 111.06.2026  “BLAPL™ ¥ MISHRA  |GENERAL Order Dtd. 2019-09-17 BAIL-1
-06. 11989/2019 :

WP (C) - o WRIT

189/2026(11.06.2026 24007 M R PADHI GENERAL Order Dtd. 2026-06-09 N ANCH.2
WRIT
WP (C) — BRANCH
390/2026111.06.2026 28653/2025 P.K.LENKA GENERAL Order Dtd. 2025-11-12 (DIVISIO
BENCH-2)
301/2026 111.06.2026 |"2(C)~ N K ROUT GENERAL Order Dtd. 9999-12-31
-06. 17838/2026 :

WP (C) - o WRIT
192/2026(11.06.2026 12407 M R PADHT GENERAL Order Dtd. 2026-06-09 N NCH-2
393/2026 111.06.2026  SBLAPL™  lqupaS SAMAL  |GENERAL Order Dtd. 2026-07-15 BAIL-2

-06. 5836/2026 '

WP (C) - o WRIT
194/2026[11.06.2026 |5 Sc)7, o P K. LENKA GENERAL Order Dtd. 2024-01-11 N ANCH- 7

LAA- FIRST
195/2026[11.06.2026  [T7o0 o K M HATI GENERAL Order Dtd. 2024-05-21 et

CRLMC- DEEPAK KU
196/2026(11.06.2026 | [ UE0 e GENERAL Order Dtd. 2026-01-20

WA-
197/2026(11.06.2026 (07 |P.K.BARIK GENERAL Order Dtd. 2026-03-18

N I C (Software Team)



